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’Mm/ Dated: 16‘" April 2019MThere shall he Special Beheh al NCLT Ahmsdabad on lxmw m attend KhC menus
“fled built: hn Harihar Prakash Chamnedi, Member (Judiuwl) and Ms, Vlnnorama Kumaxi.
Member (.ludieihl). The Special Beneh shall compiise 0f:

Snecl‘l Ben atM LT Ahmednhad
Ms. MnnommaKuman. Munber (Judi a!)

The CUnMI‘ulinn “(Bench is as per seem)“ 419 (3) nl'lhe Companies Acl. 2013.

This is in modificmion of OIdCl ofexen number dated 5.3.2018 for 18.4 2019nn1y.
lhls issues with the appmxal of Hon‘ble Presidem.NCIT

m irwa)
m, NCLT

Telephone: 24363451
chm

rs. h. Hun’blc Pmsldcm, Nalinndl Company Law 'lribuual. Ncw Delhi
2. IIon’blc Memhzn, Nehehel Company Luu Thhhnhl.
3. Officers ofNaIionzll Company Lem lrlbunxl, Princlpal Bench. New Dthi/Kolkxm/Mumbai/

Chennm/Ahmedahad Allahabad Bengalum Chandigaxhl' annhfiu Hyderabad/Jaipur Culmck
A. PS to]oln[Secr€lal),(Sl-l (Eyancshwm Kumer Singh]MinistryofCorpomteAfl'ain \lee

Delhi
5. NCLT weh sue mice Board.

lhe Inslilule m‘cmnerea Accoumant: ol‘lnum, ITO. new Delhi.
7. 1he lhsliuilc ofCornpan) Secmlnrics oflndlzl, ICSL House 22. InSKiluliun‘d} Area Lodhl

Road, New Delhli l [0003
a. lhe lnslituleUmel Accmlnmmsoflndia. CMA Bhawan.31nslilutiollal Are‘

New Delhhl loom
9. Corporale Law AL“ iaer. lsx. Basant L’uclme. Palam Rim. Ncw Usual-110057

m Taxman Allied Senice: Lid, 49/22,, New Roma}; Roi-1d. Delhi
11 The All Indla ReponchW. Lu 3m, ’8' Block. Dcllll High chm. \lew Delhi.

I: But Council, New Delhii'Mumhal

ndhi Road.


